
THE GAU HATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRA DESH)

NO.HC.VII-13u1994 tqol lA

From

To,

Sub:

Ref:-

Shri Kaushlk Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Pranjal Das,

Special Judge, CBI & NlA,

Assam, Guwahati.

Dated Guwahati th

Casual leave.

You r letter No.SPUCBI/0 1-20132 1 dated 27 . 10.2021'

J1
f(
October,2021.

Sir,

Withreferencetoyourletteronthesubjectcitedabove,Iamdirectedto

informyouthatyourprayerforcasualleaveon30.10.202l,hasbeengranted.The

special Judge, Addl. cBI court No.1 and in his absence the special Judge, Addl. cBI court

No. 2 and in his absence the special Judge, Addl. cBI court No.3 will remaln in charge of

your Court and office, during your absence.

t L1l)

Yours faithfullY,

sr(^

JT. REGISTRAR(VIGII.ANCE)

Memo NO.HC.VII-13U1994 €hto A, dated L1' t0' U-l
Copy to :

The Speclal Judge. Addl. CBI Court No'1 Guwahati'

The Special Judge, Addl' CBI Court No. 2 Guwahati'

The Special Judge, Addl. CBI Court No.3 , Guwahati'
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oject Manager, Gauhati High Court.


